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bers. In order to achieve this pro-
duction, the dry cell industry has
been includeqg in the list of priority
industries and foreign exchange allo-
cations are made to enable the units
to work to their maximum capacity.
Besides this, dry batteries other than
“dry cells for flash lights” have been
removed from the banned list and
are included in the merit list for
further licensing.

INCREASE IN PRICE OF SOFT COKE

129. SHRI ARJUN ARORA: Will
the Minister of STEEL, MINES AND
METALS be pleased to state:

(a) whether the Government sanc-
tioned any increase in the price of
soft coke in the month of April this
year; and

(b) if so, the reasons threfor?

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL, MINES
AND METALS (SHRI P. C. SETHI):
(a) and (b) Government sanctioned
on the 1st April, 1967, price increases
of 71 paise per tonne of coal and 95
paise per tonne of soft coke to enable
the industry to pay increased dear-
ness allowance to the workers con-
sequent on an increase in the All-
India Average Consumer Price Index
Number, in terms of the Award of
the Labour Appellate Tribunal.
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t{COUNCIL FOR DEVELOPMENT OF
LEATHER GOODg

130. SHRI NIRANJAN VARMA:
Will the Minister of INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS be pleased to state whe-
ther the Council for the dJevelop-
ment of leather goods have made
any recommendations for increasing
the production of leather and leather
goods and, if so, what are those re-
commendations and whether 53 a
result of these recommendations the
slaughter of cows and their progeny
ig likely to increase further?]
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+[THE MINISTER OF INDUS-
TRIAL DEVELOPMENT AND COM-
PANY AFFAIRS (SHRI FAKHRUD-
DIN ALT AHMED): The Development
Council for Leather ang Leather
Goods Industries has not made any
specific recommendation for incress-
ing the production of leather and
leather goods which would result in
increase in the slaughter of cows and
their progeny.]

AssAM MAIL DERAILMENT

131. SHRI RAM CHANDER:
SARDAR RAM SINGH:

Wil]l the Minister of RAILWAYS
be pleased to state:

(a) whether the Assam WMail de-
railed for the second time in the year
on April 18, 1967 on the Lumding-
Gauhati section of the North Frontier
Railway;

(b) the number of persons killed
and/or injured; ang
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(c) 'w'hether the cause of the derajl-
ment was attributed to sabotage?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a) Dur-
ing 1967 the Assam Mail derailed for
the first time on 18th April, 1967.

(b) In this accident no one was
killed, but 14 persons sustained in-
juries.

(¢) The cause of the
under investigation.

accident is

Foor OVERBRIDGE AT TELLICHERRY

132. SHRI P. K. KUMARAN: Will
the Minister of RAILWAYS be pleas-
ed to state:

(a) whether there was a proposal
under Government’s consideration to
construct a foot over-bridge connect-
ing Tellicherry platform with the
roads on both sides of the station;
and

(b) if so, the decision taken in the
mattel_'?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a) No.

(b) Does not arise.
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+[FIRE IN DIESEL SECTION STORES

133. SHRI R. K. BHUWALKA:
Will the Minister of RAILWAYS be
pleased to state:

(a) the cause of the fire which

[ RAJYA SABHA ]
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Section
Junction in

broke out in the Diesel
Stores at New Katni
April, 1967,

(b) the amount of,loss in ierms of
money as a result of the fire; and

(c) the names of persons wht

were reseponsible fo rthe fire?]
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+[THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a) Since
the Administrative Officerg Cominittee
of Enquiry appointed in this connec-
tion coulg not arrive at 5 definite
conclusion, the matter has been re-
ferred tp police authorities for further
enquiry.

(b) Rs. 12 lakhs approximately.

(¢) This will be known after the
completion of enquiry.l
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